THE GAUHATI HIGH COURT AT GUWAHATI

(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

NOTIFICATION
Dated: Guwahati, the 21**of February, 2025

No. HC.V-117/2017/ 179 JEstt. ### Pursuant to appointment of Shri
Prithwi Balay Dutta, retired Joint Registrar, Gauhati High Court, Itanagar

Permanent Bench as Officer on Special Duty (Protocol) on contractual basis for a
period of 1 (one) year with effect from 01-01-2025 vide order bearing Memo No.
HC(1B)28/2001/1106-17 dated 21-02-2025 issued by the Registry of the Itanagar
Permanent Bench, Gauhati High Court as per the terms and conditions mentioned in
the Government of Arunachal Pradesh’s order bearing Memo No. LL1/45/2024/1040
dated 18-02-2025, the Registry of Gauhati High Court, Guwahati on due approval of
Hon'’ble the Chief Justice, is pleased to post him in the Principal Seat of the Gauhati
High Court in the same capacity i.e. Officer on Special Duty (Protocol) with
immediate effect.

Shri Prithwi Balay Dutta, Officer on Special Duty (Protocol) is entrusted
with protocol related duties in the Protocol Section, Gaut;ati High Court, Guwahati as
In-charge with immediate effect and until further order(s). This is in supersession of
all earlier order(s).

By order,
Sd/ Chatra Bhukhan Gogoi

REGISTRAR GENERAL (IN-CHARGE)
Memo No. HC.V-117/2017/ 179A /Estt. Dated 21-02-2025
Copy for information & necessary action to:-

1. The Registrar (Admn./Judl. & IT/Estt.), Gauhati High Court, Guwahati

2. The Registrar-cum-Principal Secretary to the Hon'ble the Chief Justice, Gauhati High
Court, Guwahati.

3. The Secretary, Gauhati High Court Legal Services Committee, Gauhati High Court,

Guwahati.

The Registrar, Itanagar Permanent Bench, Gauhati High Court, Itanagar, Yupia.

The Joint RegiSHAN «..coninavissmiminmin: , Gauhati High Court, Guwahati.

. The Deputy Registrar, .........cccceevivircrreneen. , Gauhati High Court, Guwahati.
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7. The Director, Director of Printing & Stationary, Government of Assam, Bamunimadam,
Guwahati-21, with a request to publish this Notification in the next issue of the Official
Gazette of Assam and send one copy to this Registry through email.

8. The Assistant Registrar,...........ccoceeeverecrnnene , Gauhati High Court, Guwahati.

9. The Project Manager, Gauhati High Court, Guwahati, with a request to upload this order

in the official website of the Principal Seat of the Gauhati High Court.

10.The Administrative Officer (Judicial), .........cccouveneene , Gauhati High Court, Guwahati.

11.The Court Officer No. I /II, Gauhati High Court, Guwahati. He is directed to allot one
Fixed Pay Casual Employee of the Principal Seat of the Gauhati High Court for the
assistance of Shri Prithwi Balay Dutta, Officer on Special Duty (Protocol).

12.The In-charge of Vehicles, Gauhati High Court, Guwahati. He is directed to allot one
along with a Chauffeur of the Principal Seat of the Gauhati High Court for commutation
purpose(s) of Shri Prithwi Balay Dutta, Officer on Special Duty (Protocol) on Official duty.

13.The C.A. to the Registrar General/Registrar (Vigilance), Gauhati High Court, Guwahati.

14.The person concerned.

15.The Order file.
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 In the interest of puﬁllc Scbice and the cnssit lgtter No, Hc-lx mozsme
dated omréms of the Gauhati High Court, the Govemor of Arunachal Pradesh is pleased
to accord approval to the contractual appointment beyond superannuation in respect of Shri
Pnﬂm Balay Dutta. former Joint Registrar Gauhati High Court, IfanagarPermananBcncb,
Yupia as. ﬂﬁi‘) for @ penod of 1{one) year wuh effect from 1" Janu:ary 2025 with the

ety

('3) I&e ranunetﬁiun shall be the tast pay dravsn minus pensncm and -

(3)The other terms and conditions of contractual appointment shall be as provided in
the Government of Arunachal Pradesh OM No. PERS-34/94 dated 17" October, 1994,

(4) The expenditure shall be debna‘blc under Head of Account 2014-Sub-Major-00),
Minor Head-iéz ngh Court; Sub-he aeﬁﬂ Head-00, Object head-01 salaryr, Demand



